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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI.
ORIGINAL APPLICATION NO. 631 OF 2023

IN THE MATTER OF;

Rajiv Kumar Appellant

Versus

State of U.P. & Others. Respondents

REPLY/ COUNTER AFFDIAVIT ON BEHALF _OF THE
RESPONDENTS 2 AND 3

I, Chandra Prakash Singh S/o Shri Harish Chandra Singh Aged

about 53 years presently working as District Magistrate,

Bulandshahar, Uttar Pradesh do hereby solemnly ahd states as

under:

1. That I am the working as District Magistrate, Bulandshahar,
Uttar Pradesh for the respondents in the above noted matter
and am well conversant with the facts and circumstances of
the present case and competent to swear the present
affidavit on my behalf and also on behalf of the other
respondents.

PRELIMINARY OBJECTIONS:

1.  That the above O.A. under Sections 14 and 15 of the N.G.T.
Act, 2000 has been filed by the Applicant in this Hon'ble
Tribunal interalia praying for quashing of 2 Environmental
Clearances dated 18.12.2018 and 15.10.2020 in respect to
Gata no.1, Block nos.1 and 2 situated in Village Uncha Gaon
Khadar, Tehsil Dibai, Uttar Pradesh, near banks of River
Ganges. Case. of the Applicant is that both the above
Environmental Clearances dated 18.12.2018 and 15.10.2020
are illegal. Further case of the applicant is that through
above Environmental Clearances dated 18.12.2018 and

15.10.2020, lease of the above gata has been erroneously
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transferred to the subsequent lessee who has been illegally

working in 2 river areas.

PARAWISE REPLY ON _BEHALF OF ANSWERING

RE

SPONDENT NOS.2 AND 3:

—_———— e Ve NIND D,

1.

That the contents of the paragraphs 1 and 2 of the O.A.
pertain to Applicant/ Records, and therefore do not call for
any comments.

That the contents of Paragraph 3 of the O.A. is admitted only
to the extent that instant O.A. has been filed by the
Applicant under Sections 14 and 15 of the N.G.T. Act, 2000.
Rest of the contents are wrong and denied. It is submitted
that above said Environmental Clearanceé dated 18.12.2018
and 15.10.2020 pertain to Gata no.1, Blocks 1 and 2 situated
in Uncha Gaon Khadar, Tehsil Dibai, District Bulandshahar
and both the above said Environmental Clearances have
been rightly and legally granted. Previous Environmental
Clearances in favour of current lessees i.e. Respondent no.6-
Satish Kumar and Respondent no.7-M/s Sensational Agri Pvt.
Ltd., were granted by Respondent no.4-State Level
Environmental Impact Assessment Authority  (SEIAA),
Lucknow, according to law.

That the contents of Paragraph 4 of the 0.A. is partly
admitted. It is submitted that Environmental Clearances of
Cluster consisting of Gata no.1, Blocks 1 and 2, have been
granted by the State Level Environmental Impact

Assessment Authority (SEIAA), Lucknow after following

(e
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procedure prescribed in law and before granting
Environmental Clearances, public hearings were held on
different dates which was mandatory for grant of such
clearances. Copies of the Public hearing reports dated
6.10.2018 and 23.10.2018 are enclosed herewith as
Annexures 1 and 2.

That the contents of the Paragraph 5 of the O.A. are wrong
and denied. Reply to this para has already been given in para
above.

That the contents of the Paragraph 6 of the O.A. are wrong
and denied. It is submitted that Lessee-Respondent no.6-
Satish Kumar is carrying out mining activities in his
sanctioned area of Block 2 and this place is located at a
distance of approx. 100 meters from the main current of the
river. No mining activities are being carried out from the
watercourse zone. Q.A. herein lives in Bulandshahar district
which is situated at a distance of approx. 15 Km. from the
mining area and consequently chances of dangers to human
life from above mining activities ié almost negligible.

In reply to Para 7 of the O.A., it is submitted that lessee has
been carrying out mining activities in the area sanctioned to
him and he is fully complying with the conditions stipulated
in the Environment clearances and EIA Notification of 2016
and Sustainable Guidelines (2016) 2020 a's well as guidelines

framed by the Hon’ble Supreme Court and this Hon’ble Court

in its Judgments passed from time to time.

(e
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That the allegations made by the Applicant in Para 8 of his
0.A. have been replied/elaborated in above paras. It is again
reiterated that public hearings were held before granting
environmental clearances of mining areas of above cluster
and clearances have been granted after completion of public
hearings.

That brief facts stated by the Applicant in his Q.A. pertain to
Applicant/record and therefore do not call for comments.

It is submitted that grounds raised by the Applicant in his
O.A. is nothing but a repetition of his brief facts and
therefore do not call for any remarks. It is thus evident from
above submissions that all the allegations made by the
Applicant in his O.A. are wrong and O.A. filed by him is liable
to be dismissed.

It is, therefore, prayed that O.A. filed by the Applicant is
liable to be dismissed in the light of above submissions.

It is, therefore, prayed that OA filed by the Applicant be

dismissed in the light of above submissions.

Deponent

Verification:

Verified at BULANDSHAHAR, on this 5™ day of January,

2024, that the contents of the above reply/ counter affidavit are

true and correct to the best of my knowledge and belief and no

part of it false and nothing material has been concealed therein,

Ce

Deponent
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